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(lv) Notification No, GH/J/14/78/
SCA-1575/783/(AXI) publishey
in Gujarst Government Gazet-
te dated the 28th March 1875.

(d) A statement (Hindi and English
vermons) explaining the reasong for
not laying the Hindi versions of the
above Notifications,

[Maced in Library. See No, LT-9603/
75).

ANNUAL REpORT OF INDIAN SCHOOL OF
Mines, DuaNBap ror 1072.73, RzpPORT
or Exccutive CoMMITTEE or TRUSTEERS
or VICTORIA MeMORIAL HALL, CALCUTIA,
197374 aANbD CORRECTION TO NOTIFICA-
‘TI0N No. GSR 1275, pATED 30 11 74 UNDER
I¥pIAN Mustum AcT, 1910

THE DFPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SO-
CIAL WELFARE AND IN THE DE.
PARTMENT OF CUTURE (SHRI D.
P YADAV): Ibegto lay ov the
Table:

(1) A copy of the Annual Report
(Hindi and English versions) of the
Indian School of Mines, Dhanbad for
the year 1972-73.

(2) A statement (Hind: and English
versions) showing reasons for delay In
laying the above Report.

[Placed in Litbrary. See No LT.9606/
78)

(3) A copy of The Report (Hind: and
English versions) of the Executive
Committee of the Trustees of the Vie-
toria Memorial Hall, Calcutta, for the
year 1873.74 ([Placed wn Library See
No. LT-9607/75],

(4) A copy of Nolification No G.SR.
455 (Hind] and English versions) pub-
Lshed in Gazette of India dated the
12th April, 1875 containig corrigendum
to Notification No. GSR 1275 publish.
ed in Gazeite of India dated tbe 30th
November, 1974, under gub-section (3)
of section 15A of the Indian Museum
Act 1810. [Placeg in Library. See No.
LT.0608/78].
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NOTIFICATION, ETC, UNpER CusTOMS ACT,
1962

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHTAGI). I beg 1o lay
on the Table;

A copy of Notification No 51-Customy
(Hindi and English versions) published
in Gazette of India Extraordinary
dated the 3rd May, 1975 under section
159m of the Customs Act, 1962 together
with an explanatory memorandum.
[Placed m Library. See No. LT-9609/
75].

PUBLIC ACCOUNTS COMMITTEE

HunoRep AND FomrTv-8ECoND, HUNDRED
AND SixTY-FIFTy HUNDRED AND SEVENTY-
SECOND, HUNDRED ANp SEVENTY.THIRD
AND, HUNDRED AND SEVENTY-8IXTH
REFORTS

SECRETARY.GENERAL I beg to
lay on the Table:

The following Reportg of the Pubhe
Accrounts Committee (1974-75) which
were presented by Shrl Jyotirmoy
Bosu, the then Chairman, Public Ac-
counts Committee, to the Speaker on
the 30th Apnl, 1875 afler the adjourn-
ment of the House on that day:

(1) Hundreq and forty-second Re.
port on action taken by Gov-
emmment on the recommenda-
tions contamned n their Hun.
dred and twentieth Repory on
paragraphs relating to Finan-
cial Results and Earnings of
the Railwayg inciuded in the
Report of the Comptroller and
Auditor General of India for
the year 1871-72, Uniov Gov-
ernment (Railways).

(2) Hundreg and sixty.fifth Report
on action taken by Govern.-
ment on the recommendations
contained in their Hundred
ang twenty.seventh Report on
paragraphs 42 and 43 relatmg
to Installation of Computers
on Railways Included in the



